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7817. Shri R, K. Amin;
Shri 8. K. Tapuriah:
shri B. R, Singh Deo:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether Government have re-
ceived any proposal from M|s, Warner
Hindustan Ltd, Bombay for the
manufacture of contraceptive pills;
and

(b) if so, the decision taken there-
on?

The Deputy Minister in the Minis-
try of Health and Family Planning
(Shri B. S. Murthy): (a) No.

(b) Does not arise,
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